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PETI TI ONER:
UNION OF I NDI A & ANR
Vs.
RESPONDENT:
DELH CLOTH & GENERAL M LLS CO. LTD. & ANR
DATE OF JUDGVENT: 06/ 05/ 1997
BENCH:

S.P. BHARUCHA, S.C. SEN, M JAGANNADHA RAO

ACT:

HEADNOTE:

JUDGVENT:
ORDER
The application for interventionis dismssed.




